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(d) if so. wh«n ttw Govemmant propose 
to rmolv* this situation which is causing 
distress to retired employees?

THE MINISTER OF STATE OF THE 
MINSTRY OF SURFACE TRANSPORT 
(SHRIJAGDISH TYTLER): (a) No. Sir.

(b) Does not arise.

(c) Yes. Sir.

(d) Though the recommendations of the 
IV Central Pay Commission are not appli- 
oM e to the employees of the Port Tnjsts. 
Government had decided to iiberalise the 
retirement benefits on lines similar to the 
IVth Pay Commission's recommendations. 
Necessary orders have been issued on 
13.8.1990. The question of reckoning 
emoluntents for pension in respect of Class 
III and dass IV employees retiring on the 
revised scales of pay effective from 
01.01.1988, had been under consideration 
and in such cases, pensbn orders have 
been issued on a provisional t>asis. Final 
Older* on this issue have t>een issued on 
06.08.1991 and on that basis, all provisional 
orders can now be finalised.

Appointment of Economic Admlnlstra* 
tor

7003. SHRI SANAT KUMAR 
MANDAL:Will the Minister of FINANCE be 
pleased to state:

(a) whether the Government have de
cided to appoint an economic administrator 
to act as a ooKirdinaior between economic 
ministries to ensure proper implementation 
of the new industrial and fiscal policy meas
ures and also to coordinate with MF, World 
Bank officials: and

(b) is so, the precise functions of this 
adm^nistralor?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI RAMESH- 
WAR THAKUR): (a) and (b): The Govem- 
mem have already set up a Foreign Invest
ment Promotion Board to invite and f anlKate 
investment in India. The Government have 
also appointed a High Level Committee under 
the Chairmanship of Principal Secretary to 
Prime Minister to oversee the implementa
tion of policy reforms. There is no proposal 
to appoint a super economic administrator.

Widening of Pune-Belgaum Section of 
National Highway No.4

7004. SHRI PRITHVIRAJ D. CHAVAN: 
Will the Ministerof SURFACE TRANSPORT 
be pleased to state;

(a) whether the vehicular traffic on the 
Pune-Belgaum section of the National High
way No.4 has considerably increased;

(b) if so. whether the Government pro
pose to convert this section of Highway into 
a four-lane Expressway; and

(c) if so, the details thereof?

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER) (a) to (c): While 
there has been steady increase in traffic on 
this section of the National Highway, there is 
no case at present to building a four-lane 
expressway facility in this corridor.

[Translation]

Loans to Unemployed Youth for Setting 
up Cottage Industries

7005. SHRI GOVINDRAO NIKAM: WiU 
the Ministerof FINANCE be pleased to state:

(a) the cottage industries for which ban 
is advanced by the natbnalised banks In the 
rural areas;


